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.. 3385(37).—Frai T ALFHTE, FreATelt Tfafaaw, 1968 (1968 FT 46) #T 41T 3 & T
() F 3@ (i) ERT Y& ATHRAT HT TANT Fd gU hex T HiedAT9l JE § T FIA 6 T
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I At it st |, S afafeat & v, fatatea sEtea saerfoa &
STTURTT, S -

HIHTT 9] ars g 9t T H (1) ArEEEE g F57 A (2) #t T TH/ "/ U UE e
T g,

FIIT T (1): FIMIF Aothe- ST BIESIFATSE 1333-22-8

GIEEIEED)

(2): FIUT ZTES(FATEE Tohe
RRUEIELELE (1): TA[ (1 FRTT,ATTHTY) - 1072957-71-1
( TTEFATHATESA)-1,2,3,4- 22T_8T2S-1,4-
HIAAFATA-5-2]-3- (STE T AL H ATEA)
-1- HIA AT TA-4-FTa T THTE S

(2): TF[O-( SEFARHATEA)-1,2,3,4-
ZaTeTEel-1,4-H A efid-5-azd]-3-
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(STEFALTH AT )-1-HYATTA-1 T2 A4
FTATFATHTES

TIATSHFATT

(1): 2-FTT-6'-3ATSA-TF-

ATEH AT FH HIATEAT A E- A-TZS15S

(2): 2-FA- TF-(2-TATH-6-HTATTA AT ) -
gF[(1- Frerrzars ) Mz Rerass

86763-47-5

(1): fer|(F=fom-8-sreesi- o, 77 )t (ii)
a0
FIIF -8-Tae o e

(2): o (8- FEATATATE-K 77 1, K 57 8)FTIT

10380-28-6

(1): 1,5-==RAIEA-6-aTATFEI-3-(2,2,7-
TTEHTANN-3,4-S T2 12 S [-3-ATFH[-4-TTT-2- T A -
2771, 4-dAFTAT-6-7)-1,3,5-2T2 TR H-
2,4-3T359

(2): =TZETESI-1,5- STEAATEA-6-ATSHFT-3-
TTEHAN-3,4-S 2R T2 [-3- AT [-4-(2-TTaTeH-1-
=)-2 TF-1,4-S A FT9H-6-2]-1,3,5-2T3 U (oA -

1258836-72-4

CIECEEID]

2,417,307 )-S5
O EEIE-EEIR]
(2); AT

98-95-3

TS TS FA T

(1) 3-(2,4-STZFALEIATSA)-2-3ATFT-1-
AFATRT[4.5]3F-3-57-4-77-2, 2-
STEHIATESASY TS

(2): 3-(2,4-TTEFALRIATEA)-2-3ATFT-1-
AFATRI[4.5]3F-3-57-4-77-2, 2-

STEHIATS AU

148477-71-8

[RIEEIETIE]

(1): (5-FTLr-2-HrITareft-4-Hramee-3-
fafeTzar)(4,5,6-zTsH = 1- s rareer) o=
(2): (5-FATLT-2-HTATFT-4-HT T2 oA-3-
faffeaT=a)(2,3,4- greHTITa1-6-
HromearhATs ) e

688046-61-9

(1): 6-5H-a,a,0,2-S2THRLA-3-( TH-
HATe A wTHIET)-4'-[1,2,2,2-ZaTH A1 -
(ETEFAARTH TS ) SATE Ao - ST 215
(2): 3-(FATTHTATZATHAN)- U7 [2-TTHI-4-

1207727-04-5
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[1,2,2, 2 3T aeT-1-
(ETEFLALIH AT ) SATZA]-6-

(ETEFAAL AT ) [FATE A -2-F AL S ATHTE S

[ESUSEE]

(1): 3-FA0-4,4"-=TZHATEA-1,2,3-
ATSATS TS AT [A-5-F T [T AATES
(2): TT—(3-FA-4-HIATSAHIATZ o )-4-H AT -

1,2,3- TSATSTSATSA-5-F T [ FATHTZ S

223580-51-6

CLEERIECIL]
RIERISH
FTETETH

(1); TFHATSHT BIERTH FTEHE
(2): TFTHATSAT RIERISH FISHE

228566-31-2

RINIESIEIGININ
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FARHATEA)-2-ET23 [ (I ITEd]-2,4-
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(2): 2-[2-(1-FAETEFATIATEA)-3-(2-
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3T1,2,4-ZTEUATA-3-ATEHIH

178928-70-6

(1): (Fr{2-{6-(2- 7T 5-

TR AR -4 fmTeTy(5,6-
STEE1EE1-1,4,2- ST AT 3-5) KT A= - 577
M TEANFATEH

(2): (19)-(2~{[6-(2-FATTEIATH)-5- T T-4-
AR dR ) ATE) (5,6-2TeRTES -
1,4,2-STEHATH-3-50) A - 57
BIRIENEIERIER]

361377-29-9

(1); 1-(3-Frr-2-fufieee)-4-eamr-2'-
WorTzer-6"-wemzer Fatar-3-{[5-
(ETEFTAHATEA)-2TH-E S A [A-2-
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(2): 1-(3-Fr-2-TUf=T=s)- v7-[4-TaT=1-2-
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{[5-(FTE ML) -2 U -2 T T -2-2A [H T TE ) -

1 TF-ITETSA [A-5-Fa TS

1229654-66-3

(1): 2,3,5,6-C2TFIAU-4-
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FATL-3,3, 3-ZTS FAALIT-1-2T2]-2, 2-

Lol aN o o
SIELIRIESEIEESIEIEEEELE SIS

79538-32-2
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2,3,5,6-TTF AR -4-HT AT A AT (1 577 7)-
fere=3-[(57%)-2-FA10-3,3, 3-S T T A -1
ZATEA]-2, 2-S TS H I TS AR TS FATI AT a [ [T S
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2,2-STEH A TE e TEFA I TaAhTa (R T e

(1): 2,3,5,6-22TFAA-4-
(PR efrarzer)ireae(1 77,3 7)-3-(2,2-

ST FALAATEA)-2,2-

Lol a ol o
SIELIRIESSIEENIBIRE EIELERS L[S
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2,3,5,6-22THTHAT-4-
(Hrerrrf =) d A= (1 97)-27-3-(2,2-
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(2): [2,3,5,6-CcTFIATI-4-
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(el N o o
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915288-13-0
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81406-37-3
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875915-78-9

(1): 3-TIRHATEA-1,4-TT28T2S1-1,4-STAFI-2-
TEITEA THTe
(2): 2-(THTeTzATEHT)-3-2 12 AT A-1,4-

e

57960-19-7
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MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Co-operation and Farmers Welfare)
NOTIFICATION
New Delhi, the 27th October, 2016

S.0. 3385(E).—n exercise of the powers conferred by sub-claiis®f(clause (e) of section 3 of the Insecticides
Act, 1968 (46 of 1968), the Central Governmengrafbnsultation with the Central Insecticide Bodrekeby includes the
following substances in the Schedule to the sait] Aamely:-

In the said Act, in the Schedaliéer the existing entries, the following entribsl be inserted, namely:-

Common name IUPAC/Chemical Abstract name CAS/CAS RN
No.
Copper sulfate (tribasi¢)IJUPAC NAME: cupric sulfate-tricupric hydroxide 1333-22-8
CAS NAME: copper hydroxide sulfate
Benzovindiflupyr IUPAC NAME: N-[(1RS4SR)-9-(dicholromethylene)-1,2,3,4,- 1072957-71-1

tetrahydro-1,4-methanonaphthalen-5-yl]-3(difluorony)-1-
methylpyrazole-4-carboxamide

CAS NAME: N-[9-(dichloromethylene)-1,2,3,4-tetrahydro-1,4-
methanonaphthalen-5-yl]-3-(difluoromethyl)-1-meti¥d-pyrazole-4-
carboxamide

Propisochlor IUPAC NAME: 2-chloro-6’-ethylN-isopropoxymethylacet-o-toluidide| 86763-47-5
CAS NAME: 2-chloroN-(2-ethyl-6-methylphenyIN-[(1-
methylethoxy)methyllacetamide

Oxine copper IUPAC NAME: bis(quinolin-8-olato©,N)copper(ll) 10380-28-6
or

cupric 8-quinolinoxide

CAS NAME: bis(8-quinolinolatoxN*,xO®copper
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Trifludimoxazin

IUPAC NAME: 1,5-dimethyl-6-thioxo-3-(2,2,7-trifluoro-3,4-dihyo3-
0Xx0-4-prop-2-ynyl-#-1,4-benzoxazin-6-yl)-1,3,5-triazinane-2,4-dione
CAS NAME: dihydro-1,5-dimethyl-6-thioxo-3-[2,2,7-trifluoro-8;
dihydro-3-o0xo0-4-(2-propyn-1-yl)42-1,4-benzoxazin-6-yl]-1,3,5-
triazine-2,4(H,3H)-dione

1258836-72-4

Nitrobenzene

IUPAC NAME: Nitrobenzene
CAS NAME: Nitrobenzene

98-95-3

Spirodiclofen

IUPAC NAME: 3-(2,4-dichlorophenyl)-2-oxo-1-oxaspiro[4.5]dec43-e
4-yl 2,2-dimethylbutyrate

CAS NAME: 3-(2,4-dichlorophenyl)-2-oxo0-1-oxaspiro[4.5]de®B-4-
yl 2,2-dimethylbutanoate

148477-71-8

Pyriofenone

IUPAC NAME: (5-chloro-2-methoxy-4-methyl-3-pyridyl)( 4,5,6-
trimethoxy-o-tolyl)methanone

CAS NAME: (5-chloro-2-methoxy-4-methyl-3-pyridinyl)(2,3,4-
trimethoxy-6-methylphenyl)methanone

688046-61-9

Broflanilide

IUPAC NAME: 6'-bromo,a,a,2-tetrafluoro-3-f-methylbenzamido)-
4'-[1,2,2,2-tetrafluoro-1-(trifluoromethyl)ethyl]berztoluidide

CAS NAME: 3-(benzoylmethylaminoN-[2-bromo-4-[1,2,2,2-
tetrafluoro-1-(trifluoromethyl) ethyl]-6-(trifluonmethyl) phenyl]-2-
fluorobenzamide

1207727-04-5

Tiadinil

IUPAC NAME: 3'-chloro-4,4’-dimethyl-1,2,3-thiadiazole-5-
carboxanilide

CAS NAME: N-(3-chloro-4-methylphenyl)-4-methyl-1,2,3-thiadidéeo
5-carboxamide

223580-51-6

N-Methylene
phosphoic chitosan

IUPAC NAME: N-Methylene Phosphoic Chitosan
CAS NAME: N-Methylene Phosphoic Chitosan

228566-31-2

Prothioconazole

IUPAC NAME: ( RS)-2-[2-(1-chlorocyclopropyl)-3-(2-chlorophenyl)-
2-hydroxypropyl]-2,4-dihydro-1,2,4-triazole-3-thione

CAS NAME: 2-[2-(1-chlorocyclopropyl)-3-(2-chlorophenyl)-2-
hydroxypropyl]-2,4-dihydro-Bl-1,2,4-triazole-3-thione

178928-70-6

Fluoxastrobin

IUPAC NAME: (E)-{2-[6-(2-chlorophenoxy)-5-fluoropyrimidin-4-
yloxy]phenyl}(5,6-dihydro-1,4,2-dioxazin-3-yl)methaneO-
methyloxime

CAS NAME: (1E)-(2-{[6-(2-chlorophenoxy)-5-fluoro-4-
pyrimidinylloxy}phenyl)(5,6-dihydro-1,4,2-dioxazi-yl)methanoné-
methyloxime

361377-29-9

Tetraniliprole

IUPAC NAME: 1-(3-chloro-2-pyridyl)-4-cyano-2-methyl-6-
methylcarbamoyl-3-{[5-(trifluoromethyl)--tetrazol-2-
yllmethyl}pyrazole-5-carboxanilide

CAS NAME: 1-(3-chloro-2-pyridyl)N-[4-cyano-2-methyl-6-
[(methylamino) carbonyl]phenyl]-3-{[5-(trifluoromhayl)-2H-tetrazol-2-
yllmethyl}-1H-pyrazole-5-carboxamide

1229654-66-3

Tefluthrin

IUPAC NAME: 2,3,5,6-tetrafluoro-4-methylbenzylRE 3RS)-3-[(2)-2-
chloro-3,3,3-trifluoroprop-1-enyl]-2,2-dimethylcyapropanecarboxylate
or

2,3,5,6-tetrafluoro-4-methylbenzyl R$)-cis-3-[(Z2)-2-chloro-3,3,3-
trifluoroprop-1-enyl]-2,2-dimethylcyclopropanecaytate

CAS NAME: (2,3,5,6-tetrafluoro-4-methylphenyl)methylRBR)-rel-3-
[(12)-2-chloro-3,3,3-trifluoro-1-propen-1-yl]-2,2-
dimethylcyclopropanecarboxylate

79538-32-2

Meperfluthrin

IUPAC NAME: 2,3,5,6-tetrafluoro-4-(methoxymethyl)benzyR 8S)-3-
(2,2-dichlorovinyl)-2,2-dimethylcyclopropanecarbtetg

or

2,3,5,6-tetrafluoro-4-(methoxymethyl)benzyR)itrans-3-(2,2-

dichlorovinyl)-2,2-dimethylcyclopropanecarboxylate

915288-13-0
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CAS NAME: [2,3,5,6-tetrafluoro-4-(methoxymethyl)phenyl]meithy
(1R,39-3-(2,2-dichloroethenyl)-2,2-dimethylcyclopropanegooxylate

Fluroxypyr-meptyl IUPAC NAME: (RS-1-methylheptyl [(4-amino-3,5-dichloro-6- 81406-37-3
fluoro-2-pyridinyl)oxylacetate
CAS NAME: 2-butoxy-1-methylethyl[(4-amino-3,5-dichloro-6-fito-2-
pyridinyl)oxy] acetate

Isofetamid IUPAC NAME: N-[1,1-dimethyl-2-(4-isopropoxy-tolyl)-2-oxoethyl]- | 875915-78-9
3-methylthiophene-2-carboxamide
CAS NAME: N-[1,1-dimethyl-2-[2-methyl-4-(1-methylethoxy)pheiyl
2-oxoethyl]-3-methyl-2-thiophenecarboxamide

Acequinocyl IUPAC NAME: 3-dodecyl-1,4-dihydro-1,4-dioxo-2-naphthyl acetate | 57960-19-7
CAS NAME: 2-(acetyloxy)3-dodecyl-1,4-naphthalenedione

Calcium copper IUPAC NAME: A mixture, with or without stabilizing agents, of 8011-63-0

sulphate/ Copper calcium hydroxide and copper (Il) sulfate

calcium sulphate CAS NAME: Bordeaux mixture

[F.No. 13035/19/2015-PP-I]
ASHWANI KUMAR, Jgecy.

Note.- The Principal notification was published in Bazette of India, Extraordinary, Part Il, Sectigr58b-section (i)
vide number G.S.R 9(E), dated th8 Sanuary,1974 and subsequently amended vide tioevfiog :-
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